807

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No. 574/2024

In the matter of:

“News item titled "DDA ignores directions to remove official
constructions on floodplain, builds more" appearing in The Hindu dated
18.04.2024 and Other”

NDOH: 23.09.2024

INDEX
' S. No. Particular Page No.

1 Response on behalf of DPCC with respect to the - 6
order 22.05.2024 and 07.08.2024.

2 Annexure-1 T-13
Copy of the letter dated 05.09.2024 of DDA.

3 Annexure-2
Copy of the Minutes of the 10 Meeting of the | Y — &8
High Level Committee held on 23.07.2024. |

Filed by:

(Delhi Pollution Control Committee)

Respondent
New Delhi:

Dated:19.09.2024




3808

Q)

BEFORE THE HON ‘BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BEN CH, NEW DELHI
Original Application No, 574 of 2024

In the matter of :

News item titled "DDA ignores directions to remove official constructions on floodplain

builds more" appearing in The Hindu dated 18.04.2024 and Other

RESPONSE OF DELHI POLLUTION CONTROL COMMITTEE (DPCC) WITH
RESPECT TO THE ORDER DATED 22.05.2024 & 07.08.2024.

» That, this Hon’ble Tribunal has taken up this matter suo moty on the basis of the news
item titled "DDA ignores directions to remove official constructions on floodplain, builds

more" appearing in The Hindu dated 18.04.2024 and other.

- That vide order dated 22.05.2024, Hon’ble Tribunal has also impleaded DPCC as one of

the respondents which is required to file its response in the said matter.,

- That, the examples of encroachment on the Yamuna Floodplains mentioned in the
aforementioned order dated 22.05.2024, information available with DPCC and status /
information including status as on 31.08.2024 provided by DDA vide letter dated
05.09.2024 is briefed in the following table :

Para No. of Examples of
Order dated Encroachment

22.05.2024
3.1 _ Sur Ghat, expanded | Sur Ghat :

Over an area of atleast | The Sur Ghat was inaugurated on 13.04.2000.
2,000 square metre, is | It is a Bathing Ghat having area of about 13.60

located just over a|Hectare. The existing facilities includes
100 metre from the | Civi] Structure (Bathing Pools, Administrative

wazirabad bridge in Building, Changing Rooms etc.), Boundary
:
o SIS ROO

1

Status / Remarks
(Provided by DDA, as on 31 .08.2024)
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North Delhi and a
mere 50 metres away
from the river. The
entire complex is
built on the Yamuna
floodplains and is
enclosed by barbed-
wire boundary walls,
features tiled floors,
four 2 concrete
rooms, and a 40-
metre-long pool, and
is often visited by
Hindu families
performing the last
rites of their loved
ones. Large letters
painted on a 12-foot-
high wall proclaim
the area under the
jurisdiction of the
Delhi  Development
Authority (DDA).

wall with barbed wires to separate the river &
the Ghat and Approach Pathways laid with
Tiles.

Restoration of Sur Ghat in the portion which is
free from litigation is proposed by DDA and
timeline for restoration is 30.06.2025.

As per the recommendations of the Experts in
their report on “ Flood Plain Development
Yamuna River, NCT of Delhi” in October
, 2015, Sur Ghat needs to be made more
natural. DDA has proposed to rejuvenate the
current infrastructure of Sur Ghat by reducing
hard-scaping and increasing the amount of
green spaces.

3.2

Qudsia Ghat has been
renamed as ,,vasudev
ghat™ by DDA and
instead of getting
reclaimed as per NGT
orders, more
permanent structures
have been constructed
there, including large
sitting areas and 10-
foot-high  elephant
statues  affixed to
concrete bases.

Qudsia Ghat

Area of the Qudesia Ghat (renamed as
Vasudev Ghat) is 16 Hectare which is
proposed for restoration. The work of
rejuvenation has been assigned to M/s
INTACH. The proposal aimed to revive the
lost historical / cuitural / religious connect to
the river. Progress is 93 % (Civil) & 75 %
- (Horticulture) till 31.08.2024.

The area around the Ghat has been designed
with small patches of grass & pathways.
Approximately 10 Hectare portion has been
developed as eco- development  zone,

2




&,
facilities for sitting & public attraction
(Chhatris & Elephant Statues) have been

provided. There ig MoU for conducting
evening Aarti (twice a week).

The DDA has also
entered into an MoUy
with g registered
society which will
conduct g » Yamuna
Aarti  at the ghat

regularly.

The work of parking in brogress at Nigam
Bodh Ghat side, The work of grit wash for
garden we]] completed. The stone work of
Ghat steps is in progress..

Baansera:

At another casting
yard adjoining centra]
Delhi*s Baansera,
advertised by  the
DDA as an “eco-
friendly” bamboo
park, a 12- foot wide
concrete  road hag
been built.
Construction and
demolition waste was
found dumped in the
floodplain, and the
premises of a ready-
miX  concrete plant
were  also  found
concretized.

Baansera is developed on old C&D dumpsite
and is sub part of Kalindi Avira] Project of
DDA for restoration and rejuvenation of
Yamuna floodplains, DDA has transformed it
into green,

A casting yard is present in the area. The
casting yard belongs to PWD project for the
construction of the Barapullah Elevated
Corridor Phase- I11 project. The 12 feet wide
concrete road was built by PWD for this

purpose.

DDA had urged PWD to remove the C&D
Wwaste dumped near the guide bund and in the
area abutting ring road, which wag partially
removed. The process of removal is still
underway:.

Due to the prolonged use of this site for
ancillary activitieg related to infrastructure
projects in the past, a substantial amount of
Construction and Demolition (C&D) waste
was  deposited before DDA initiated the
restoration efforts at this site in 2022.

As informed by DDA, Baansera - Approx. 50
Hectare is completed and rest area is to be

3
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developed. For Children play area & Bamboo
Shelter tendering is in progress, Cafeteria
work completed, Maintenance work in
progress, Bridge at small water body work in
progress. Timeline for completion of project is
31.03.2025.

3.4

The now-defunct
Millenium Bus
Depot near Sarai
Kale Khan, which
was built atop a large
portion  of the
floodplain ahead of
the Commonwealth
Games in 2010, still
remains in its
concretized form,
despite directions for
it to be recovered.

Millenium Bus Depot:

The Millennium Bus Depot near Sarai Kale
Khan was constructed during the Common
Wealth Games, 2010. The land was previously
under the possession of DTC and the same has
been transferred to DDA in 2022. The
structures that were a part of Depot have
already been removed.

As informed by DDA, site is outside the once
in 25 year Flood Plain.

3.5

About two kilometers
from the Signature
Bridge in north Delhi,
a casting yard
(confined areas where
all concrete

structures are
typically cast) can be
found on the right
side of a road which
cuts through the
eastern bank of the
Yamuna“s floodplain.
Its boundary walls
enclose a concrete
space almost as big as
-a football field.

Signature Bridge :

As informed by DDA, the casting yard
mentioned in NGT Order belongs to DMRC
and is existing on the eastern bank of the
floodplain in between Wazirabad barrage and
the Signature Bridge.

DDA has / is making efforts for removal of
C &D Waste / Debris from the Flood Plain by
various infrastructure agencies including
DMRC.

Following DDA's intervention, NCRTC,
DTTDC, DMRC, DJB and other agencies have
already removed large amounts of malba /
construction waste from their areas of
operation on the floodplains.
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Asita East, a project | Asita East
designed to
“rejuvenate the
ecology  of  the
Yamuna floodplain”
also features concrete
pathways over 1¢
feet wide, affixed to
the ground  with
cement  at many

Hectare is owned by Irrigation and Water
Resources Department, Uttar Pradesh. Entire
project is being executed by DDA in
agreement with the Irrigation ang Water
Resources Department, Uttar Pradesh..

places.” The Asita East restoration scheme included
multi-tier plantation of native origin conducive
to floodplain ecology.

Floodplain in this stretch is about 5- 6 meters
below the abutting road / pathway with
interlocking pavers that are permeable, The
rest of the pathways across the site are of
natural earth (kaccha).

Grasses along with plantations are in Asitg
East.

Copy of the letter dated 05.09.2024 of DDA is at Annexure-1,

Vs. Govt. of NCT of Delhi [now being dealt in O.A. No, 06 of 2012 in the matter of
“Nizamuddin West Association Vs. Union of India and Ors”.] with Chief Secretary, Delhi
as Convener and Secretaries / HODs of various Ministries / Departments of Govt, of India

/ Delhi as members.

dated 27.01.2021 in OA No. 06 /2012 (Manoj Mishra vs. Unjon of India & Ors) and other

ancillary matters.
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5. That, High Level Committee (HLC) prepared Department wise detailed Action Plan for
Rejuvenation of River Yamuna including action point for “Regulation of River Yamuna
Flood Plain including removal of Encroachments / Dhobi Ghats” (Restorative projects in
Flood Plains and Removal of Encroachments). An order dated 27.01.2023 was also issued
by the Chief Secretary, Govt. of NCT of Delhi for implementation of the said action plan
and directions mentioned in the said order. Copy of said Action Plan and order dated
27.01.2023 of Chief Secretary have already been submitted to Hon’ble Tribunal on
31.01.2023. '

6. That, progress of various projects mentioned in the said “Action Plan for Rejuvenation of
River Yamuna” is reviewed by the ngh Level Committee regularly. Ten meetm gs of the

ngh Level Committee have been held so far blnce January, 2023. Last meeting was held
on 23.07. 2024

Copy of the Minutes of the Tenth Meeting of the High Level Committee held on

23.07.2024 are at Annexure-2.
(Dr. K. S. J&j@mdran)

Member Secretary,
Delhi Pollution Control Committee

7. That, this Response of DPCC may kindly be taken on record.

New Delhi
Dated: 19.09.2024




ANNEXURE -4

M Gma” wme2 dpce <Wmc2dpc02023@gmai;.im>

Fwd: Monthly Progress report as on 31st August 2024 in reference to the order of
Hon'ble NGT in OA No. 673/2018 (Reg. Rejuvenation of River Yamuna),

1 message ‘
MWMM o ,m%w.%m_,m_%%w%%
SE HCC-3 <sehcchda@gmail.com> v Mon, Sep 9, 2024 at 9:48 AM

To: wmc2 dpce <wm02dp002023@gmail.com>

With regards,

Suptdg. Engineer,
HCC-3/DDA

---------- Forwarded message -----...
From: SE HCC.3 <sehcchda@gmail.com>
Date: Thy, Sep 5, 2024 at 5:02 PM

Subject: Monthly Progress report as on 31st August 2024 in reference to the order of Hon'ble NGT in OA No. 673/2018 (Reg.
Rejuvenation of River Yamuna).

To: WMC-Il DPcC <dpcc.wm02.delhi@gman.com>
Cc: Cehort@dda.or <cehort@dda.org.in>, <kalpana.skhurana2026@dda.gov.in>

Kindly find the attached report herewith on the above-cited subject for your perusal and information,

With regards,

Suptdg. Engineer,
HCC-3/DDA

.@ Monthly Progress Report as on 31st August 2024_0001.pdf
2643K
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Through e-mail

OFFICE OF THE SUPERINTENBING ENGINEER, HCC-3
17™8 FLOOR, VIKAS MINAR, LP. ESTATE,

NEW DELHI -110002
M N
No.F1(1 4)/DPCC/HCC~3/DDN676 Dt.05.09.2024

To

Sh.D.K. Singh,

Addl. Director, DPCC,

Deptt, of Environment, Govt. of NCT of Delhij,
5t floor, ISBT Building, Kashmere Gate,
Dethi -11000s.

Sub:- Monthly progress report as on 31" August 2024in reference to the order of Hon’ble NGT
in 0A No. 673/2018(Reg. Rejuvenation of Rjver Yamuna),

Sir,
Kindly find enclosed herewith the monthly progress report as on 31% August 2024 in

respect of projects taken up/to be taken up by DDA for development of Yamuna River Front for
Your kind perusa] please. :

Yours faithfully,

@szzm

°©5-0Y
Encl: As above, (Er. Rajnish Kumar)
. SE/HCC-3/DDA

Copyto:
L CE/Hort./DDA for kind information please (through email),

2. Smt. Kalpana Khurana, Addl, Comm.(LS), DDA for kind information please (through
email), .

’ o5 0
SE/HCC-3/DDA ?
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Asita East- (Old Railway
Bridge to ITO Barrage -

Phase |
Completed

Inital proposal of deve mnimzﬂ work is completely executed

MM..W m@%a >wm%mmaw the M.Mmﬁ, A90 | PartA: 1 Phase II: | Further development work in progress.
Jurisdiction of DDA.
PART B: Under the Phase  I: [Initial proposal of development work is completely executed
jurisdiction of UP Irrigation Completed ,
Deptt. . PART B:107 | PartB: 3 Phase 11 : | Fabrication work of roof of gazebo is in progress.
(Deposit work) Ha 30/12/2024 |Case No: SLp (C) 14342/2022
Case Title: Shakarpur Slum Union v/s DDA
Court: Supreme court of India,
Panel lawyer: Ms. Shalini Chandra & Mr. Sanjay Jain (ASG)
Next Date of Hearing: 04.11.2024& No stay
2. | KalindiAviral- (NH24 to Total Area 3 Part A : Part A :nitial development work was completed but damaged by ongoing
DND Flyway- Western Bank) | :100 Ha Completed | work of NCRTC.
KalindiAviral Extension- Total Area : Part A : (Baansera Approx. 50 Ha is completed, Rest Area is to vwg@&ovo&
(NH24 to DND Flyway- 163 Ha (i/c Children play area & Bamboo Shelter tendering in progress. Cafeteria work
Western Bank) 12 Ha 31/03/2025 completed. Maintenance work in progress,Bridge at small water body work in
Baansera) progress.
05 Hac under litigation
NDOH:- 19/1 172024, 26/11/2024
26 Court Cases under 24(2) are pending in the Supreme Court of India,
Part B: Proposal for development under progress. Financial concurrence
r - . completed. CLDP is in progress. .
3. | Kalindi Biodiversity Park— | 115 Ha Within 9 Project is being executed by CEDME. (Prof. C R Babu)
(DND to proposed Kalindi months 3 nos. Wetlands are completed in available space. Further work is held up due
By-Pass- Western Bank) after to NHAI work.DJB is initiating a project to tap the drains.
Entrusted to CEMDE completion | A total of35 Cases are currently active in various courts (High Court, Saket
of  NHAI | Court) A
project. Case no: Cont, case- | 147/2023, NDOH:-03.10.2024

Case no: WP (C) 5822/2021, NDOH:- 15/102024
Case no: CS(SCJ) 1352/2023, Last DOH:- 15/67/2024
Case no: WP (C) 15746/2023, NDOH:- 15/10/2024




817

(eH ¥'€
~galy Jeezeg
sunuwe X ‘eH
£¢ -ien-00yg
“J10M 9y} suruLiagep o1 eacidde | $Z0Z7/90/0€ ‘®H 9°€1 Jeezeg] BUNWIE X
JOJ poyeniul SI 91 B 90USY “HOoM Sy} SINDSXS 0} dqeun si Jopenuo) g Hed :gued ~jeyn Ing ‘I1en-0o7 ‘reyd ang 1 g wed |
Y20T 6001 - HOON
Y207/ TTIS1 19dy IO vZoz/ 1TIST 1Ay WD 2Y207/9S9EA D) d" A *0u 358D
$Z0Z°01°S ) *HOQ 1581 €207/ "ON "1ddy :ou ase)
‘somunmo)) snotBijoy jo [eacidde soye paaouial Uusaq
seyf sunjonas snoiSia1 2 Suipued st uoistoad THOW ON ‘€T/1611 "ON §D 0u 3se)
$ZOT01 10 ‘HOAN ‘8107/2v£6(D) d' M 8107(8612€) WT/OH 0 358D
YZOZ 01°0€-"HOQ XN *TZ0Z/L1 [O8/V¥ DY ou ase]y )
"ay1s e ssasdoid eH 91 (veyoeispnd) HOV.LNI
ut st sdajs 18YS JO Jiom 2u03s oY | "peIejdion [jom udpIed Joj ysem 1T JO oM -JeynyBIspnd) 0} paysnnuy : v Med
ay L 'apis 1eySypoq wesiN 1e ssesBosd ur Sunjred Jo yiom sy L WOV Aq pasoduit
dv D pue aus A3pujs 2 Suipooyy 03 onp pake[dp sem HIOM IBYORISPEND | $T0T/60/0€ Jueq
.8,« SISeq UOLJRUIUIOU U0 DV LNI S/IA 0} pouBisse uaaq sey j10M oy |, Ty ueg eH 99 -eary | wiaisop -o8pug Aempiey plO
"(HOH) %51 (11A1D) %€6 St ssasdoud Juasald : v Wed 1 NS [€10], 0} peqelize gy (A IBYD | 9
eH Amdo - (ueq
(wedpn) 1eseyg ABN) MO 01 J3A0 papuey Baly @ 1 Hed 1D Hed ST8 D Ved wSOM ) BH ST'8 1 D Hed
(fueq BH 81: g ued
wiAsOM ) BH BH 06 : V Hed
uno) ySiy e Aq Aejs 03 anp dn usye) aq 1, UBS HHOM | € Hed ‘g wed 81 :gued BaIy 93e|IA DMD JO
9 (sjueq yinog vary -(Oueg WIOISOM
‘ssosdoud up yyrom Burousy g paidwo) woisesy) eH 2 wases) $Z-HN 03 Ol
*ssa13oid ur A1esINN Z-BZB]d JO UOLONISUOD | ¥ 1¥vd 06:VHed | -N¥ed ANsioAlg o yamy | G
Y207 1170 -SulIedy Jo a1ep IXaN £Z07/¥876 ON (D)dIS :0u 358D
Auoyiny JsyBIH JO uoioalp Jod se poasiaaz Suiaq s1 uepd-InoAe] eH :
"pojepduion yyuioedy Jajem JO [AOWDY ‘€ LO1 - g Hed (quswidojoasp sopun)
‘ssasSosd uy pioy [eI0) JOSHOM 7 | pawjdwo) | ¢:gued BH LOI : € 1eg
“pasiaal utaq ae sSuimelp sAemiyped | g Hed (padojoasp Apealfy)
BH €6V Med
‘ssa150.1d Jopun Yiom Buirepus | : [ 9seyq (Ojueq Wasom
pasjduo) eH -s8ewreg QL[ 03 98pug
pamoaxa Aje3e[duwrod s1 y1om juswdojaasp jo fesodosd fenruj joseyd | 7 v Hed €61V Hed Kem[iey PIO) IO BUSY | ¥

20T Isn3ny, € Uo se sure(dpooyy BuntR X I9ATY JO UONEUSANISY pUe UOHEIOISNY, JO SEIS




818

of ‘Restoration and Rejuvenation of River Yamuna floodplains’ as on 31%August, 2024

Status
7. | Yamuna Vanasthali- | 2365 Ha 7 Work completed are as under (for 236.5 Ha):
(Wazirabad Barrage to ISBT 1. The work of Water Bodies completed.
Bridge- Eastern Bank, around 2. The pathway work completed.
Gar hiManduVillage&Usman 3. The Entry Gate installed
pur Village) 4. The work of entrance gate at pushta no. 3 completed.
5. The work of cladding of Delhi Stone is in progress.
Court Cases: 1) WP(C) 7542/ 2017, NDOH- 04/09/2024,
2) WP(C) 7135/2019; NDOH- Dismissed on 16/07/2024
8. | Mayur Nature Park- (NH- | Total Area- i.  The land demarcation completed. -
. WM:MM DND Flyway- Eastern | 397.75 Ha iil. LM Department informed that approximately 119 Ha of land has been
: de-notified out of the total 235 Ha.
_WMMMOQQWV ¢ bmm%w the MWWM»? o 31/03/2026 iii. Accordingly, the revised landscape proposal is ready.
- ’ iv. Demolition program has been carried out and approx. 390 Ha area of
PART B: Under the land has been reclaimed.
Jurisdiction of UP Irrigation | PART B: The work of UP Irrigation land of 162,75 Ha js to be taken up on deposit work
Deptt. 162.75 Ha basis. The proposal for development has been presented before Screening
Committee
Case no: i.wAOVNMg\wP NDOH:-19.09.2024
%’ Case no: Q,W,Aﬂﬁw@w\wwu NDOH:-19.09.2024
9. | Eco-Tourism Area- (Geeta | 30 Ha Area falls outside the 1 in 25 year floodplain.
Colony Bridge to G,M - Yet to be Proposal will be taken up once the ‘O-II’ is finalized after notification of
Barrage- Western Bank) MPD-2041.
LPA No : 196/2023, NDOH- DISPOSED OFF
10. | Hindan Sarovar- (NH-24 to | Total Site .
DND Flyway- Eastern Bank) | Area- 53.6 Proposal under progress.
Part  Area-Il-Hindon Cut | Ha
Wetlands I&11
PART A:  Under the 30/04/2025
Jurisdiction of DDA, , ’ ’
PART B:Under the | PART A: 15
Jurisdiction of UP Irrigation | Ha
Deptt.
(Deposit work)
PART B:30

Ha
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Status of ‘Restoration and Rejuvenation of River Yamuna floodplains’ as on 31

DETAILS OF CHALLANS FROM THE YEAR 2018-24

*August,2024

[sI. Year | Offence No. of Compensation Recovery amount

No. challans |amount

1. 2018 | Dumping of malba 1 Rs.50,000/- Nil

2. 2019 Dumping of malba, unauthorized 186 Rs. 90,40,000/- Rs.25,47,500/-
parking and garbage dumping in
Yamuna River flood plain.

3. 2020 | Dumping of malba and unauthorized 54 Rs.21,30,000/- Rs.6,45,000/-
parking in Yamuna River flood plain.

4, 2021 | Dumping of malba and illegal parking | 776 Rs.1,22,95,000/- Rs.32,30,000/-
in Yamuna River Flood Plain

5. 2022 | Dumping of malba and illegal parking [ 1167 Rs.2,75,25,000/- Rs.29,50,000/-
in Yamuna River Flood Plain

6. 2023 | Dumping of malba and illegal parking | 1250 Rs.1,29,50,000/- Rs.10,20,000/-
in Yamuna River Flood Plain

7. 2024 | Dumping of malba and illegal parking | 559 Rs.1,59,80,000/- Rs.8,60,000/-
in Yamuna River Flood Plain ” . ’

, TOTAL = | 3993 Rs. 7,99,70,000/- Rs.1,12,52,500/-
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DELHI POLLUTION CONTROL COMMITTER |
DEPARTMENT OF ENVIRONMENT, GOVT. OF NCT OF DELHI
5" FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-110006
by ¢ Y t*'t’ i

| visit us at: ht cc.delhigovt.i
F, No. DPCC / WMC 11/ OA_ 31 (Ashwani Yadav)/2023/)2¢4g 1293 Dated: 59 fet] 2024

LC) held on 23,07.2024.

Please find enclosed herewith Minutes of the “Tenth Meeting” of the
tiee (HLC) constituted by the Hon’ble National Green Tribunal (NGT) to
888 W.I.t action points of the “Action Plan for Rejuvenation of River Yamuna”
directions of the Hon’ble NGT held under chairmanship of Chief Secretary,
2024 for urgent necessary action and submission of the Action Taken Report to
ned in the said minutes.

»

Yours Sincerely,

\g,
(Dr.K. 8. Jayn(@:iraﬁ)

Special Secy. (Environment, GNCTD)
Cum Member Secy., DPCC

rest and Climate Change, Govt. of India, Indira Paryvaran

of India Krishi Bhavan, Dr. Rajendra Prasad Road, New Delhi- 01.
it Allairs, Nirman Bhawan, Maulana Azad Road, Delhi-110011

| ment & Forest and Climate Change, Govt India, Indira
10003,

Ist ﬁa@r, Major Dhyan Chand, Nationa] Stadium,

East Arjun Nagar, Delhi -110032
Gowt, of NCT of Delhi. 419, Udyog Sadan,

GNCTD, 9th Level, Delhi Secretariat
10023,

01, Nirman Bhawan, Delhj -
: ﬁagmmhissh
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13. Commissioner, Municipal Corporation of Delhi, 9" Floor, Dr.S.P.M Civic Center, JLN Marg,Delhi-02.
14, Principal Secretary (Environment & Forest), 6th Floor,

Delhi Secretariat, 1P, Estate, Delhi — 02,
1S. Pr. Secretary, Finance Department, GNCTD, 4™ level,

‘ Delhi Secretariat, 1.P, Estate, Delhi - 02,
J16. Pr. Secretary Cum Development Commissioner, Development Department, Govt. of NCT of Delhi, 5/9,
Under Hill Road, Delhi-11005.

17. Pr. Secretary (PWD), MSO Building (PWD Headquarters), ITO , 1.P. Estate, Delhi ~ 110002
- 18. Pr. Secy. (Revenue) cum Divisional Commissioner, 5 Sham Nath Marg, Delhi-54,
19. Chairman, Delhi Pollution Control Committee. 5" level, Delhi Secretariat, LP. Estate, Delhi - 02.
20. Chief Executive Officer, Delhi Jal Board, Varunalaya Ph-11, Jhandewalan, Delhi-110005.
21, Chief Executive Officer, Delhi Urban Shelter Improvement Board,Punarwas Bhawan, IP Estate, Delhi-02.
22, Managing Director, Delhi State Industrial & Infrastructure Development Corporation Ltd. N-36, Bombay
Life Building, Connaught Circus, New Delhi — 110001
23. Addl. Pr. Chief Conservator of Forest, Forest Department, GNCTD, Vikas Bhawan, IP Estate, Delhi-02.
.24, Member Secretary, Wetland Authority of Delhi, 6™ Floor, Delhi Secretariat, LP Estate, Delhi - 02.
25, District Magistrate (South West District), Old Terminal Tax Building, Kapashera, Delhi-110037
26, District Magistrate (Central District), 14, Darya Ganj, New Delhi- 110002,

L. Pr. Secretary to Hon'ble Lt. Governor, Govt. of NCT of Delhi, Raj Niwas, Delhi -1 10054
2« Additional Secretary to Chief Minister, GNCTD, 3th Level, Delhi Secretariat, Delhi — 110002.

to Hon’ble Minister (Environment & Forests), 7th Level, Delhi Secretariat Delhi -110002.

(Dr. K. S. Jayaan)
Special Secy. (Environment, GNCTD)
Cum Member Secy, DPCC




Mix;ntas of the “Tenth Meeting” of the High Level Committee (HLC) constituted by the Hon’ble
National Green Tribunal (NGT) to monitor the progress w.r.t action points of the “detion Plan for
Rejuvenation of River Yamuna” and various other directions of the Hon’ble NGT held under the
chairmanship of Chief Secretary, GNCTD on 23.07.2024

Tenth meeting of the High Level Committee (HLC), constituted by the Hon’ble National Green Tribunal

(NGT) vide Order dated 09.01.2023 in OA No. 2172023 in the matter of “Ashwani Yadav Vs. Govt. of NCT

of Dethi” (now OA No. 06/2012 “Nizamuddin West Assoclation Vs Uol™) to monitor the progress w.r.t

ion points of the “Aetion Plan Jor Rejuvenation of River Yamuna and other directions of the Hon’ble

. NGT, was held under chairmanship of Chief Secretary, Govt, of NCT of Delhi in the Conference Room of
['Secretary at $™ Level, Delhi Secretariat at 04:30 PM on 23.07.2024.

g was altended by the members of HLC and Secretaries / HODs of various Departments /

List of attendees is at Annexure - "A",

y (Environment)-cum-Member Secretary, DPCC presented before the HLC the status of

ects & action points (Annexure - "B") of the “dction Plan Jor Rejuvenation of River Yamuna”

der dated 27.01.2023 issued by the Chief Secretary, GNCTD pursuant to 1% meeting of the HLC
0.01.2023 under the chairmanship of Hon’ble Lt, Governor, -

d to HLC that an Interim Application (IA No. 72 / 2024) has been filed by the Nizamuddin
tion on 31.01.2024 in O.A. No. 06/2012 in matter of “Nizamuddin West Assaciation Vs.
seeking certain directions in respect of Barapulla drain. Tt was apprised that an Execution
0. 05/ 2024) has also been filed regarding compliance of the Directions of the Hon’ble
Tribunal in judgment dated 13.01.2015 in OA No. 06 / 2012 in the matter of “Manoj
 of India and Ors ” and OA No. 300 / 2013 in matter of “Manoj Mishra Vs. Union of
d to control of pollution and Rejuvenation of Yamuna®, \ ‘
d all concerned departments to present the status of Action Taken wurt.
f Hon’ble NGT in the judgment dated 13.01.2015 before the HLC in its next

23 were apprised to the HLC, as per following Table:

Statusin | Target by July, 2024 Status in
January, 2023 . July, 2024
632 MGD 964.5 MGD. 712 MGD ;
(increased by 80
, MGD)
- 530 MGD 792 MGD 607.1 MGD
(increased by 77.1
MGD)
100 % 97.30%

100% 98.24%

"98.82%

[ Under Test & Trial run
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Q2K
‘9
Allotment of land for DSTPs - 40 Land at 38 Jocation _
allotted out of 40
; DSTPs
9.| Trapping of sub drains of Najafgarh & 06 74 50
Supplementary Drains {increased by 44)
10| Laying of Sewerage Network in Unauthorized 747 1437 1168
Colonies Excluding 161 colonies | (increased by 421)
here NOC is awaited :
g 201 colonies -08
onths after allotment
bf land/receipt of NOC)
11| Connection of JJ Clusters with the Sewerage 558 639 581
zémm ¢increased by 23)
" 12 De-silting of Trunk / Peripheral Sewer 0 200 Km. (Approx.)  85.38Km
| 21000 mm diameter
13 De-silting of Sewer < 1000 mm dlameter 0 529.5 Km. 162.25 Km
, (Approx.)
14| Removal of encroachment from Flood Plain of - 565.32 acres land freed
Yamuna om encroachment
May, 22 to June,

Ai-j'

W xssues, wherein pmjects are being / have been running behind the pre»demded timelines:

S. Project Timeline | Revised Remarks Remarks
Ne. (Asper | Timeline (Status in (Status in
" Action December, 2023 June, 2024)
Plan of
| Construction .of New 124 June, Sept, | Physical Progress| Physical Progress —97.30%
MGD STP at 2023 2024 ~94.7% Started | Started taking effluent in December,
taking effluent in| 2023.
, December, 2023.
Sept, July, | Physical Physical Progress — 98.24%
2023 2024 | Progress -
82.5%

July, 2024

Liguid  Line
started in June,
2023.

Physical Progress ~ 98,82% Under
trial run

July, 2024 | Liquid  Line | Physical Progress — 97.88% Under
' started in June, | trial run
2023,
March, | Physical T Completed
2024 Progress — 78 %
July, 2024 | Physical Physical Progress ~ 98 %
. |Progress-89% ‘
etwork provided ~ 277 (Dec, | Sewerage Network provided — 370
R (July, 24)
‘ to sewerage | Only one Additional JJ  Cluster
m of 81 N connected to sewerage network since

Feb, 2024

|75 WAPCOS _submified_phaseT|
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" ‘ f .(R’?‘iim'f@%”ﬁ?ﬁ%h-z(l%: 11| (without discharge and water quality), !

. 0
Ilm”@érﬁmgswwfmmn e Cmn A
: i g%yﬂ Wi’“?wsubdmﬁ;s * Phase. Gith Aianha e
d sub drains- through  an completed, Report of 63 sub draing iy ith dicharse and water

independent agequy submitted 1o DJB, gugg;ﬁ:nmigﬁie o
‘ _— . o 'ﬁ’iﬁ&ecdxn leted by f}am,ﬁﬁﬁt.

7 mus;itfﬂgg of Trunk / Our; of 200 km, 66.428 km de-silted | Out oF zcﬂpkm 8;66 kim d:wsﬁ!:e(i
m«fm Sewer 4gainst the target of 94.93 km (Timeline. 2gainst the target of 9493
> mm Diameter June, 2023, Revised Timeline ~lurie, | (Timeline. June, 2023, Revised |

— 2024), A | Timeline s 2Tad,
8 | Desiling  of Sewer T out of 529.5 km, 162.35 ki i ),
| ¥ «4.3 ki, 162, de~silted ~ 1. 36 .l
% 1000 mm Dia : Out of 5295 km, 367 kan de-silied

werage Network in 1799 Unauthorised Colonies and 639 1 Clusters
ustrial effluent management by 13 CETPs
Sludge (Septage) Management

¥

*

nent of Sewap
nt in Delhi: Present scenario

792 MGD (80% of 990 MGD Water Supply)

|

e

712 MGD (89.9% of Estimated Sewage Generation) '

e

607.1 MGD (85.27% of installed capacity and
, 76.65% of estimated sewage gﬁneratis;z) .

80 MGD (10.1%) |
1849 MGD (23.35%)
s of pletion of work of new STPs at Okhla, Rithala

7.88 % respectively. Chief Secretary enquired from DJB

ree new STPs. DJB informed that in all these three

tk like surrounding roads are to be completed

.-

47
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Construction of 40 New DSTPs

Up-gradation and increasing capacity of exiﬁsting’, 18 STPs

8.13 Futm-g Scenario (As per Action Plan & Revised Timelines)
8.1.3.1 After construction of new STPs / DSTPs,

projects of DJB)]

Rehabilitation/ Up-gradation of Existing STPs & other

___As per Action Plan Revised Timelines& Scenario
- Timelines | Capacity(in MGD) Timelines Capacity (in MGD)
* | June, 2023 727 Sept, 2024 814
| December, 2023 814
Juns, 3004 964 s December 2025 964.5

8..1.3.2 It was informed by DJB that revised ti

in case of Capacity 964.5 MGD is Dec.2025.
; mn to achieve original txmelme.

me line in case of Capacity 814 MGB is Sept.2024 and
Howevcr, Chief Secretary directed to take necessary

.‘1.4 ‘W ter Quality Monitoring Results

’!8 14.1 Water Quality of River Yamuna at eight locations viz. ISBT Bridge, ITO Bridge, Nizamudin
Bridge, Okhla Barrage, Agra Canal at Okhla Barrage and Asgarpur (D/s of Okhla Barrage after confluence
of Shaim & Tuglakabad Drains) is being monitored by DPCC on monthly basis.

,4.2 Qampaxatzve results of Analysis Reports of Water Quality of River Yamuna at six locations in
' Tespect of BOD, COD, DO and Faecal Coliform for the months of January, 2023 and July, 2024 in Tabular
~ Form WQ’,’J was apprised to HLC.

, 43 Wainr ;aahty of Untapped drains out-falling into River Yamuna of January, 2023 and July, 2024
prised 10.] he data of wat qualityafsuch 10 Untapped Drains is at Annexure -“D”,

BQD level in month of July (ie. 80 mg/l) at
| Tuglakabad Drains). It was informed by
P through various drains into Shahadara
directed DPCC to ascertain the factua)
into Shahdam Drain and appnse HLC { in

i a& Board operating in Delhl
m, .taken in case of New O
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8.1.6.1 HLC was informed about the progress made in construction of 03 New STPs at Okhla, Sonia
Vihar & Delhi Gate. It was informed that the progress between 25™ April, 2024 to 30® June, 2024 is as
follows: N ) ) .o n e, » Lo
(iyOkhls (124 MGD Capicity): Total Progress 97.3% (1.8%ivabave period) (Sturted taking efftuent in
(ii) Sonia Vibar (07 MGD Capacity): Total Progress 98.24% (2.74% in sbove period)
(i) - Drelhi Gate STP (10 MGD): DJB informed that Removal of Reliance Mobile Tower is required for
‘ tion of STP, DDA/ MoHUA allotted the land however yet to be handed over fo DJB. It was also
that around 500 trees to be cut at that land parcel, A
Mm shown dispieasuré that ﬁJﬁ had nnfear{fer pointed out the fact regarding
cutting of large Number of trees for construction of Delhi Gate STP, Chief Seeretary

to explore the alternative site to avoid cutting of trees and also explore the poss
of 12 MGD STP in place of 12 year old 2.1 MGD STP at Delhi Gate. A way forward in

shall be brought before HLC in its next meeting,
of New DSTPs ( -

iy

yettobeallotted by DDA, . . L
c of all 40 DSTPs was briefed to the Committee and Lgivcny below:
SO " - 01 Case
- 16 Cases
- 01 Case
- 14 Cases
- 06 Cases
« 02 Cases

pleasure to know that issue of land in case of 38 DSTPs got
- expedite the work. A way forward in this regard shall be

ion of existing 18 STPs was briefed to the Committee. DJB

0 MGD) STP has been completed as already

111, Rohini Sector-25, Narela, Coronation
at half stream has been upgraded
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(iv) In case of 08 STPs, work is in progress with 43-70 % work completed and revised timeline rcquesteéi
for completion of these projects is September, 2024 (Earlier Timeline was December, 2023 and next
Revised timeline was March 2024);

(v) Regarding up-gradation of four STPs it was informed that Estimate in process for A/A & ES (
Administrative Approval & Expenditure Sanction) (Eatlier Timeline was December, 2024).

(vi) In case of Yamuna Vihar Phase - 1 STP & Yamuna Vihar Phase-1{I STP (Earlier Timeline was June,
2024, Revised timeline is March, 2025), Estimate in process for A/A & ES.

(vii)In cases of Keshopur Phase-I STP file sent to competent authority to be considered reinviting of
tender, Estimate is in process for A/A & E/S.

8.1.9.1 The progress of de-silting of Trunk/ Peripheral sewer lines (approximate 200 km) was briefed to
the Committee. Out of 200 km, only 86.66 km sewer line has been de-silted against the target of 94.93 km
~_ with timeline of June, 2023 & Revised Time line of June-24. The committee expressed its dissatisfaction at
-~ theslow pace of desilting works.

g ’8 ! 92 Further Proposed Revised Timeline for completion of de-silting of Trunk / Peripheral sewer lines
subiitied by DIB s Dec., 2024,

8193 It was also informed that de-silting work of sewer line below 1000 mm diameter (approx. 529.5
' Km) has also been taken up by DIB and 367 Km of sewer line has been de-silted. Revised Timeline for
 completion of de-silting of sewer line below 1000 mm diameter (approx. 529.5 Km) is June, 2024 against
'garlier ﬁmim of December, 2023, Further Proposed Revised Timeline for completion of de-silting of

B Mz m lines submitted by DJB is Dec., 2024,

o 8.1.9# M awrptary de&ired to explore possibility of High Definition Cameras / IOT based System
~ inDe-ilted Trunk 5mm to ﬁnd out the conditions of de-silted Trunk Sewers & asked DJB to start
" with a pilot in this regar

Chief Secy. also %lwd ﬁJB about cost of De-sxltmg in cumulative length of 94.4 km desilted till
" az,esm in sewer- line beiaw 1&00 mm dia. DJB ensured HLC to provide the correct cost before

: s,m,a JWB wxs ﬁm‘m &xyedzte the work of de-silting of Trunk / Peripheral Sewer Lines and
: Swm M@w mﬁﬂ mm ﬁiﬁ;ﬂmrw&keﬁt any further delay, A timeline in this regard shall be

ins in Whicb Storm water entering sewerage, 66 connections have
nections, no intervention is required. Remaining 23 connectiong

"fk"'i_‘ﬂ;oz’wzzt

i

ggrtiauy trapped & 26 drains action is to m‘lmm
ns (IDMC meeting), Joint Inspection to be done
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8211t was informed that following 22 drains are 0ut~ﬁiiiing into river Yamuna in Delhi:

'+ 02 Drains [Najafgarh (including Supplementary Drain) & Shahdara] being large drains and technically
 not feasible to tap whole drain however included in Interceptor Sewer Project where substantial flow of

sbdrins hasbeen/ willbe tapped. .
02 Drains (Delhi Gate Drain & Sen Nursing Home Drain) Partially Tapped;
; flow yet t6 be tapped / diverted to Sewer / STPs for treatment,

*

@

f above mentioned 13 Untapped Drains along with proposed action by DJB was bricfed to
following three major drains: = . : ‘ . :

¥

case o Baragulla Drain and Maharani Bagh Drain, 86 % cumulative progress has been made and the
sed ine for completion of the work was . h, 2024 (Timeline in the Action Plan was

1, ;2%323;;3333 proposed further Revised Timeline Dec.2024

Gate drain, cumulative progress is 60,54 %and revisad timeline for completion of the
5-2024 (Timeline in the Action Plan was September, 2023). DIB proposed further
Dec.2024 ‘ ; :

riied that half of the flow of Mori Gate Drain is already tapped. Chief Secretary directed

re the possibility to take flow of Mori gate Drain at Okhla STP instead of Coronation Pillar
@ 8PS at Nigam Bodh 10 avoid destruction of Vasudev Ghat which is coming in the
ine. . :

dxspi&am about prégrcss in tapping of the remaining waste water of these
Gate & Sen Nursing Home) as since long DJB has been showing these as partially tapped.

ance Audit of completely tapped 11 major drains and al| sub-drains, DJB informed

d the reports of phase-I (without dischargé and water quality) and Phase-2

ity).. Work has been started but held up due to monsoon season. DJB
by December, 2024,

. ﬁx‘iml Colonies & Connection pf 639 JJ Clusters with the

3¢ nietwork to 1,799 unauthorised colonies was apprised to
747 unauthorised colonics when the Action Plan for

2023, However, sewer line was laid and notified in
ing 631 unauthorised colonies in July, 2024 is as

in January, 2023, which was to be
provided in 371 unauthorised colonies

ussion were held on the status of
the works are completed in
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(i) In 161 Unauthorised colonies, NOC was earlier awaited being forest area or “0 Zme or ASI land. It *
was informed that NOC has been issued by Forest Dept. in case of 05 unauthorised colonies. In case of
04 unauthorised colonies falling under “O Zone”,it was informed by DDA that NOCs have been issued
by DDA. In case of 04 Unauthorised Colonies, laying of sewerage network is not feasible and DJB
needs to submit detailed report with reasons and solutions. Further, 26 unauthorised colonies were not
traceable earlier, out of which 16 unauthorised colonies have now been traced by DIB with help of

~ GSDL and plan will be submitted by DJB in respect of these Unauthorised Colonies. ’

(ili) In 318 unauthorised colonies, sewer network is to be laid along with DSTPs, out of which work has
. been wmpieied in 15 unauthorised colonies an increase of 04 colonies since last HLC meeting.

;y) DIB apprised the HLC that they have formally applied for NOC in respect of 73 unauthorised
colonies from Ridge Management Board of Delhi and after following due process, final decision will be

 taken by Hon'ble Supreme Court of India.
VSJ:LLZ Now, out of 1,799 unauthorised colonies, sewerage network has now been provided in 1168
unauthorised colonies, witnessing completion in 104 more colonies since last HLC meeting.

' _’i.3 Chief Secretary, GNCTD asked DJB about connectivity of sewers with DJB STPs in 1168 UCs
ere W Iine laid & Notified , DJB confirmed that all 1168 UCs sewer network is connected to DJB’

Measures Proposed by DJB / Status No. of JJ

o} Sty Clusters
" |Drains fo be trapped in sewer line (work in progress) ' 12
rains will be trapped after commission of proposed sewer network in 14

arby Unauthorized Colonies
s which be trapp@d in to sewerage network by installing lift 05

ve ,'by‘NMCG' for which demand has been raised for 15

; mmﬁ storm water drain/ trapping work are in 08

03
01
58




, ’ :01.2024 had given powers in
’S, presently being opetated and maintained by CETPs Sooi

has quashed the sajq notification dated 01.01.2024
s taking further necessary action, ‘

functioning 6f 11
take necessary action after getting

ken against Dycing Industries / Units in Non

3

-Conforming Areas of Delhi:

P 144
lown_his displeasure over insignificant progress

‘ in action against the dying units by
 directed to expedite action against violating Indus

tries / units.
Management

it With respect to “Delhi Water Board Septage Management Regulations, 2018
tion and &is‘paaal of waste of septic tanks (Septage), District Magistrates are taking
the defaulters. The cumulative action taken by DMs since said notification

tment, GNCTD has issued “Delhi Water Board §

* \ eptage Management
3.03.2024 including following amendm

ents in the existing

k!

unauthorized (unlicensed) entites shall be Rs. 50,000/~ plus

ian offices, JE in DIB/I&FC, Sub Inspector in

on of septage shall be fitted with GPS
¢ Delhi Jal Board for tracking of such

ke urgent necessary action




8.7.1 DDA provided Status and progress of 10 projects for restoration & rejuvenation of flood plains of
fver Yamuna and removal of encroachment, which was briefed to the Committee. As directed in previous
meeting, DDA also submitted information and basic data related to flood plains encroachment. It was also
informed that there are 26 cases in Courts related to encroachments at Yamuna Flood plain.

T &7,2 Chief Secretary, GNCTD directed DDA to move an application before Hon’ble High Court of Delhi
~to.club all 26 Cases of land encroachments in Yamuna Flood plain which are being heard in District &
“Session Courts and also to expedite the work.

8.8 Utilization of Treated Waste Wate
o 8.8.1 Out of 607.1 MGD treated STP water, 125 MGD (90 MGD + 35 MGD) is being used in Horticulture
"' ' and Lake rejuvenation & Water Bodies etc,, 267 MGD is the mandatory return flow in river Yamuna, 100
. MGD (70 MGD + 30 MGD) is proposed to be used for ground water recharge at DJB Marshy land near
- Coronation Pillar, Bhalwasa Lake, Jhangirpuri Drain by March, 2024. 115.1 MGD treated water is still
available for its utilization.
© 8.82 DIB has following projects for utilization of 75 MGD treated STP water:
Smiriti Van/ Lake | 100% Completed. -
(10 MGD)
Sanjay Lake from | 100% Completed

(10MOD)
- NTPC Eco Park (5 | 75% (Timeline - July, 2023)
ImMep) |
Rohini Lake | 98.5% (Timeline — August, 2023). It was informed that the

No. 1 (15 MGD) work of the lake has been completed/ being completed, and
7. . |electric connection is awaited for commissioning of the

| same. ;

3 [ 100% (Timeline — Jan, 2023). It was informed that the work
of the lake has been completed/ being completed, and

eleciric connection is awaited for commissioning of the

Timeline — December 2023 It was informed that bids against

the tender have been received and the matter is under

: ed UD department to explore the possibility of funding for
cated water through AMRUT 2.0 Scheme of Govt. of India,

(ajafgarh Drain from Dhansa to Ambrhai done by SECI and
nmanhera in length of 6 Km under consideration for

* land ovming agency, conveyed
8.9.3 Chief Secretary directed ths

will be ﬂqdal Department.

Qwartnwnt to carry out a Drone Survey of
Power. b
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Previous meetings : 20" Jan, 14" Feb, 1
10t Jan,2024, 20™ Feb, 2024

To Review prors in implefion of Action Plan & !
- Vetting of Status Report filed before Hon'ble NGT 1}

— e (Nizamuddin West Association Vs Uol)

“ Interim Application filed by Nizamudadin West Association on 31.01.2024 in OA No. 6/2012 in matter of

‘Nizamuddin West Association Vs. Union of India”

“Execution Application has also been filed regarding compliance of the Directions of the Hon'ble
National Green Tribunal in judgment dated 13.02.2015 in OA No. 06 / 2012 in the matter of “Manoj
Mishra Vs, Union of India and Ors " and OA No. 300 / 2013 in matter of “Manaj Mishra Vs. Union of

India and Ors.” related to control of pollution and Rejuvenation of Yamuna .*

Response filed by DJB DPCC & DDA. Hearing before Hon'ble NGT held on 01.07.2024 & 04.07.2024
and next hearing is scheduled to be held on 02.08,2024. GNCTD to file its response.




on behalf of applicant-Nizamudd

in West Association seeking certain

Status in Jan, 2023

Present
Status/Status in
June, 2024

712 MGD (80 MGD)

632 MGD

607.1 MGD {774 MGD)

97.30% (Liquid Line

- likek

started/Under Trial Run)
98.24% (Liquid Line is
@ly tostart in |

98.82% (Under Test &
Trial Run)




Achievement Statusin Jan, Status in June,
2023 2024
Rehabilitation/ upgradation of STPs at 07% Completed (in
Kondli Phase IV operation)
Allotment of land for DSTPs Land at 38 location allotted out of 40 DSTPs
9. Trapping of sub drains -Najafgarh, Supplementary Drains o6 50 {44)
10. Laying of Sewerage network in unauthorized colonies 747 No 1168 No (421)
1. Connection of JJ Clusters with the sewerage networks/ DSTPs 558 581 (23)
12, Daesilting of sewer more than 1000mm dia. (o} 8538 Km
13 Desiltuwg of sewer '
a)  Lessthan 1000mm dia. 0 WBr25 Km
14. Removal of encroachment from flood plain of Yamuna 565.32 acres land freed from encroachment
from May, 22 to June. 24.

:‘; Location Water Quality Criteria ('C’ Class)
: COoD BOD DO {mg/1) Fecal Coliform MPN/10oml
{mg/l) {mg/L smg/lor more so0l{desirable)
3mg/lor less 2500 (max permissible {in Lakhy
Jan, Jut, Jan, Jul, 2024 | Jan, 2023 | Jul.2024 Jan, 2023 Jul, 2024
2023 2024 | 2023
1 {Palla 15 10 9.4 0.00g2
2 [Wazirabad b 7.1 6.2 0016
3 | ISBT Bridge ’
4 |ITO Bridge
5 |Nizamudin Bridge
6 |Okhla Barrage
7 |Agra Canal at Okhla
X Barrage
8 |River Yamuna at
Asgarpur (After
confluence of Shahdara
& Tuglakabad drain)

f

7}
7



Name of Drain TSS img/1) €OD (mg/1) BOD {mg/t)
Jan, 2023 July, Jan, 2023 July, Jan, 2023 July,

2024 2024 2024
100

ISBT Drain (Qudsia Bagh/ i) »
Mori Gate)

Sen Nufsing Home
Delhi Gate/(Power House)

Shastti Park

Barapulla

Maharani Bagh

Jaitpur

Tuglakabad

Shahdara

100 Percent Treatment of Sewage

Trapping of all Drains

Sewerage Network in 1799 Unauthorised Colonies and 639 JJ
Clusters

Industrial Effluent Management by 13 CETPs
Faecal Sludge (Septage) Management
Regulation of Floodplain (By DDA)

Utilization of Treated Wastewater

1384 Action Pointg




Bravious Propused Capaciiesh Tis

June, 2023- 727 MGD
. Dec, 2023 - 814 MOD
3 dure |, 2024 « 984 5 MGD.

80 184.9 ?
/ (10.1%) {(23.35%) i
O m 4 of Prese atior
g , (102%)
1 of Prasunt Sawage Generation
i Rate
{ ,
( ) § ‘
Estimated Sewage Installed Treatment Treatment Total Treatment Capacity Total Treatment Capacity
Generation Capacity by Sept, 24 {Earlier Mar, 24) by Dec, 26{Eariier Mar.25)

Gap (712 - g64.5 MGD) = 2525 MGD

4. Upgradation and
increasing capacity
of existing STPs (18)

3. Rehabilitation of
existing STPs (3)

Construction of New STPs
at Okhla, Delhi Gate &
Sonia Vihar (3)

-Total

252.5 MGD
(712 - 964.5 MGD) J

Construction of 40
New DSTPs



R 841 3Y

Order
Para No.
S— —— N G A LT84 ‘
— Capacity Addition: 47 MGD
“Timeline : Jun, 23" (RT: Dec, 2023 “Tirneline: 12 months and matter of
(RT: Mar, 24 RRT: Mar, 24 allotment of land shall be resolved
PT: Sept, 24) o PT: July,24) ,/ by all concerned by 21.01.2023"
§ {

3 fo
Saoon G180% waew, MO oneen 9730% e, OB 2% }

Res Removal of Reliance Mobite Tower is
required for construction of 5TP.

DDA/ Morua allatted the tand howover
yel to be handed over to DJB.

_ Physical Progress (%)

Okhla Sonia Vihar (7 MGD) Delhi Gate (10 MGD)
(overall 124 MGD) (AdIL. 30 MGD}

*6-Jun-23 w 3-Aug-23  w6-Oct-23 31-Dec-23 m25-Apr-24 = 30-Jun-24

Compliance wt prescribéd standards of BOD:TSS (10:10)

June, 24
May, 24 N
Apri, 24
Mar,24
Feb, 24 §
Jan, 24 ]
Dec, 23
Nov, 23
Oct, 23 |
Sep, 23
Aug, 23 B
July,23 |
Jun, 23
May, 23
Apr, 23
Mar, 23
Feh, 23
Jan, 23

STPs built to
prescribed standards

12/38 STP 270/712 MGD
‘02 STPs under Test /Trial Run (Kondli Ph-li

& Rithala Ph-} &
New Okhla STP under Trial Run




Order
Para No,
3.1.2

40 DSTPs: Capacity Addition: 82 MGD

16 16

s July-23
# Jun-24

1 1
Work under award Tender Receivad Tender invited Tender to be invited/re- Estimate under approval Land yetto be ai'latadby
invited DDA/ Revenue
© *Timeline : Dec, 2024" -
Order
Para No.
e ——————————— 40 DSTPs: Capacity Addition: 92 MGD
1 Mitraon 1089 Work is under award
Tenders re-invited.
Gh Were under HAM Model which is under review,
2 ewra 044 Latest guidelines ~AA & ES for estimates to be approved by UD./
; EFC/ GoM
/
/ 3 Kair 11 Tenders under award,
Funds approved under AMRUT 2.0.
4 Kakrola 264 Were under HAM Model which is under review. F
. Latest guidelines -AA & ES for estimates to be approved by UD./
5 Khanganheri 077 EFC/ GoM
6 Dichaon Kalan 198




: 843 Ol

9

Order
ParaNo.
312

—————— 40 DSTPs: Capacity Addition: 92 MGD

S

Punjab Khor
8 Jat Khor 022
o Qutubgarh 066
10 Auchandi 088 Tendors re-invited.
Were under HAM Model which is uncer review.
Mefia‘mmadpw Latest guidelines -aA & ES for estimates to be approved by UD
11 Majri & Karala 286 EFC/ GoM
Kanjhawala &
12 Ladpur 11 '
Nizampur and
Sawda 132
Garhi Rindhala 022
15 Jaunti 044 -
-— 5
Order
ParaNo.
312

40 DSTPs: Capacity Addition: 9 MGD

Latest guidelines -AA & ES for estimates to bo

16 approved by UD./ EFC/ GoM

Khera Khurd 08

Tenders received and under Technical Evaluation,
Funds approved under AMRUT 20,
7 Zindpur 15 Were under HAM Model which is under review
Latest guidelines -AA & ES for estimates to be
approved by UD./ EFC/ GoM

18 gpur Villag
(. Sarangpur Village ~132 Tenders re-invited,
, Funds approved under AMRUT 2.0.
— | Galibpur Village 038 Were under HAM Model which is under review.
20 Kazipur Village 05 Latest guidelines -AA & ES for estimates to be
——=<PulVllage approved by UD./ EFC/ GoM
L — S Jafarpur Village 1.32

N




Khera Dabar Village

Order
ParaNo.
3*102

Tenders being ro-invited.
I unds approved under AMRUT 20,
Wore under HAM Model which 1s under review

40 DSTPs: Capacity Addition: 92 MGD

Hasanpur Vitlage 132
Latest guidelines -AA & ES for estimates to be approved by UD /
Shikarpur Vitlage 066 LFC/ GoM .
Land allotted and taken over.
Chandanhola Satbari 044 NIT finalized. howaver as per new guidelines, AA & ES of scheme to
be got approved from EFC. :
Tajpur Pahari 10 Accordingly. the case submitted for approval and thereafter tender
will be invited,
na Pur-
27 Jauna pur-| Balance land allotted on 02.01.2024 and taken over.
NIT finalized
28 -1l : .
Jauna Pur- 318 However as per new guidelines. AA & ES of the
. . scheme to be got approved from EFC. Accordingly, the case is being
29 Dera Mandi, Bhati submitted for approval and thereafter tender will be invited.
30 Fatehpur Beri & Asola
17
Order
ParaNo.

312

40 DSTPs: Capacity Addition: 92 MGD

31 Salapur Majra 138 Draft NIT under approval.
Further as per
Bajitpur latest guidelines, AA & ES of estimates to be approved by UD
32 Thakran 22 deptt./ EFC/ GoM. Award case is under financial concurrence
Land Available.
, Estirnate prepared and under approval
33 Palla (Sungarpur) 044 | Further ag pe;?' latest guidelines;.p AA & ES for estimate to be
approved by UD deptt./ EFC/ GoM.
34 Tajpur 11
: For construction of STP & SPS. DDA alloted land to DJB. Payment
35 Rangpurt 5 has been processed
152525 sqm land allotted on 05.032024 out of 4 Bigha 4 Biswa.
36 Chattarpur Extension 038 Payment amounting to Rs. 384.24 lac deposited to DDA on
17.05.2024, Possession of land is yet to be handed over by DDA
37 (g’;’djr"Kiffé‘) 095 | Landis yet to be allocated by DDA




- | 845

40 DSTPs; Capc;

38 Navabansg 44 Land is yet 1o e allocated by oA
‘ Land handed OVer on 2106 2024 Scherne taken 4 accart
30 Tajpur Khurd 792 Lstimates being prepared e aceordingly
o Land handed over 0N 0107.2024. Scheme taken up accordin
40 Tikri Kalan 132 Estimates being prepared o o

Decision Taken in oth HLC:

7175 Chief Secretary, GNCTD directed Divisional Commissioner

expedite allocation of private land at two locations to DB *

~cum-ACS (Revenue) to

Land at Tajpur Khurd & Tikri Kalan handed over to DJB by Revenue Deptt.

19

Land Issues

20



1 , Maidan Garhi
Southwest OSTH
Nayabans
2 N
orth (OSTP)

“Timeline: Sep, 2023" o “T}meﬁne Ju{z. 23"
(RT: Dec, 23 Liquid line started in June. 23
RRT: Mar 24 (RT: Dec, 23
PT: July, 2024) ‘ RRT: Mar 24
PT: July, 2024)

gI5% P48 Q5 77% VSN 9731% 9788% a7sx 0720% 2882
e i :

Boix 9202 9347%
* 1

Physlcal Progress (%)

“Timeline: Sep, 237
(RT: Dec, 23
RRT: Mar 24

PT: July, 2024)

Kondli, Phase il Rithala, Phase -l
{25 MGD) {40 MGD)

w6-Jun-23 #3-Aug-23 ®6-Oct-23  25-Dec-23 ®10-Apr-24

2

Order
ParaNo.
313

= Capacity Addition: 70 MGD

Yamuna Vihar, Ph-ll
{Addition of 5§ MGD)

30-Jun-24



~

. | 847 :

Capacity Addition: 123.5 MGD

ite the work of upgradetion of remaining




3848

. Athale ” o 100% 100% Mar, 2023"
] Phase i 40 A {Completed) Completed in Oct,23 ar, 2023
‘Oct, 2023"
BT Des 23
Kondli , g97.90 % RET Fob 24
2. ﬂﬂ T N
Phase-IV 45 45 847% Under trial run Wow July. 2084

3 Fappan Kalan Phase - | 20 30 '
4 | NilothiPhase -1 40 60 37 % 43%
5 |Najafgarh 50% 69% , .
p - , “Dec: 2023
50% eo% Ri-Mar24q
7 50% 6% PT Sept, 2024°
8 44% 70% {Half Stream of STPs ot
commissioned)
10 | Coronation Pillar Phase -1 & 1} 20 20 44% 70%
11 [Coronation Pillar Phase -Hli 10 10 44% 70%

25



Okhla Phase. v

3849

e 1o financial crunch

Hpagradation of 1y

dedorod How W,

76 effluent of those S1ps s

finally boing discharged

into Barapullah tlrain

75 Okhla STP.
Moreover, effluent of

13{ Mehrauti 5
14 | Ghitorni 5
15 | Vasant Kunj - 5

these STPs is going to
be utilized in nearby
farm-housas, golf

75 course efc,

thatis being tapped into

“Jan, 24"
RT Dec 24
PT Dec, 25
Estimate under
approval for AZA &
E/S
“Jan, 24"
RT Dec 24
PT Mar. &s

3

-~

ParaNe.

Yamuna Vihar  4th consecutive call of tender has | Estimate is in process for A/A & E/S
Phase - | been done. in recant competent June, 2024
authority has been decided to N7 Dee 2024)
16 discharge previous tender and re- HRT Mar. 25
invite it with open technology. Now Dec, 25
Tenderis yet to be invited,
File sent to competent ﬂt:;mg ii; to ?@ June 2024 | .
eshopur 12 consider reinviting of tender. Estimate e e
K a: P - is in process for A/A RE/S R T 5’*‘3{* <UL
17| Phase-) AT e 20,
e k File sent for A/A & £/5.
~ har 2 ‘ {
;;;a?sznf;;: > File has been sent to competent) ; Jgﬁf 2024
{authority for approval of Estimate. (RT Dec 200
18 RERT: Mar 2,
' PIDec | o




68.82(72.5%)

hoicidl

86.66 (88.94%)

RT Dec.23R
i

RT Ju

%X

Order
Para No.

n 24

110 (RL 45 km)

Estimates are being checked

3.

Desilting of Sewertines
{below 1000 mm Dia)

442.63 | 94.4 (17.8%)|162.25 (36.66%)| 247.65 (56%)

367.00
(69.38%)




: | | 851

Disconnected No intervention
Required MCD PWD
120
Connections{Storm
Water entering 24
sewerage)

Status of 23 drains pertaining to MCD

1

'm
lm
'V‘l

4 -~ T o Qm ~ Q
£ SSEE ;5 BQ8_ 32
P 2Pyl X gT acy
=) z B /

o o S & ') Q,gn:
2. @e B8 Tw 2E 4 888
G - R £ 8

N {:3‘:3

i
i
i

31

Actipit
Untraceable Required
191 L _—
Connections '
(Sewage entering
storm drains)




22 Drains out falling into river Yamuna in Delhi

2
g
2
]
g
{

Flow to be tapped (MGD)

4
¥

E-
(2]
£
k4
o
o

Large Drains, can not be tapped.
Sub Drains Covered Under ISP

Tapping of Drains

Najafgarh

Drain Drain

* 02 Drains (Delhi Gate Drain & Sen Nursing Home Drain) Partially Tapped.
* 09 drains flow yet to be tapped / diverted to Sewer / STPs for treatment

“Timeline: Sept,
L S 2023"
RT: Mar 24

31.97 PT: Dec, 2024

e it ok B

a.51

* 02 Drains [Najafgarh (including Supplementary Drain) & Shahdaral being large drains &
technically not feasible 1o tap whole drain (included in Interceptor Sewer Project
where substantial flow of sub-drains has been / will be tapped)

* 09 Drains Tapped

Order
Para No.
3.2.14iii)

(Remaining 3 untapped major drains)

Barapullah Maharani Bagh
Drain Drain

Mori Gate
Drain



: 853 ,

Order
ParaNo,
Tapping 3 untapped major drains : Total Fiow to be Tapped: 48.14 MGD
*Timeline: Sept, 2023"
P . RT: Mar 24 3 .
; - PT:Dec, 24 T
e ; ra 5 G2 008, ‘8 qi\ B ay
g ! 1% 2 ) 0 1% .. 0
Q}
g ;
&ara;iuﬂah Maharani Bagh
Drain Drain

3-Aug-23 »6-Oct-23 25.Doc-23 10-Feb-24 w26-Jun-24
35

S. |Drain T Nameof |Fiowin| pH TS5 ] COD | BOD | SWNSSTBran STP in which tapped waste water is
No. |Owning | Drain MGD |(66-9) | oomgs | (250 (Tapped / treated /proposed to be treated
Agency (As per ' mg/l | Gomg/t) [ pajally
DJB) Tapped /
Untapped)
1| MCD | aput Fazal| . 7.2 102 256 65 Sewage to be tapped  after

completion  of Batla House
Sewerage scheme & to be treated
at Okhla TP 01 M oo

PP L e kk
2 Sen 951 | 72 120 212 60 Partially  [Overflow / Untapped waste water]
Nursing Tapped.  [will be treated at Okhla STP after
Home tapping into Ring Road Trunk
Sewer.

Timeline June, 2024 NI LBC Za
BT June ze

3 Delhi 16,55 7.9 112 292 60 Partially STP of 10 MGD is proposed for
Gate treatment of remaining untapped
Drain/ Tapped  |waste water. Land to be aliotteg
Power by MoHUA /DDA
House Timelne: Dec.zozy

S . { 3




"pH | 185 | COD | BOD | Status of Drain | STP in which tapped waste water

Bg| tavo | (ag0 {1 7 listreated " =
Asper | 91 [ mosd | masv | (zomg pwwy 4 W*‘*%W
ouBY M| ranped

1587 Dram o8 | 82 | 244 | 406 [Proposed to be teated af
bl I Tobo tappoct |FioBoRed 12 B e 70 MGD,
: . g8 SPS is being constructed at
Kashmere Gate

Q‘rv‘ # Wm% (ﬁ&m Tlmﬁ‘ %ﬁm

S - , 23 & Mar 24}
mple could not taken due to , » , Nt b s
. slippery area caused by rain To be tapped g;%pz?@f&mﬁg %Mﬂ :f ;W
Vihar. RT-: Mar 24, PT: Sept. 2024
- Na Flow , DJB has requested MCD to stop
Tobeta P

, pped unchecked waste water being]
pumped in this drain.

STP in which tapped waste waler is
_ treated /proposed to be treated

Partially tapped by DJB, Finally going

into Buland Masjid SPS. Balance flow of

jstorm water Pump House will be

tapped by MCD.

Timeline- Dec 2026

Tapping of 0g-10 MLD flow i CV.

Raman Marg Trunk sewer complsted.

‘. }Balance flow (20 MLD} to be tapped
: aﬁw completion of Batla House

, “scherme & 1o be treated at
Qkh{a STF,




"

.,L.,,-’( S R A ') . 55
A VTN

of e

compition  of Mactsripur
Khacar COC schome & to be
treatad st Chkia 579

v . . oy




856 @ o

Order
Para No.
3.23

The commitoc reiorted that the
audit shauld bo completed within the

revised Timeline of Maich.oon

Trmelne i Actiorn Plan was

February, 2023

RT: March,
2024

« M/s WAPCOS has submitted the phase-|
(without discharge and water quality).

» Phase-2 (with discharge and water quality)
work has been started but held up due to
monsoon season.

* It will be completed by December, 2024

Performance Audit of such un-
tapped drains and partially tapped
drains shall be conducted prior to
next meeting of HLC after tapping
these sub-drains, so that no
leakages of sewerage took place in

such sub-drains

Will be completed after monsoon.

4]

Order
Para No.
323




- | 857 :

Order
Para No.
3.3.1
0
©
8 - = Jan, 23
§ ® July. 24
3
5
g
5
5 -~
g € »

Sewer Lines Laid & Notified Work of Sewer Natwork 1 /' Colonies whers Sewsr | Gooniss where NOC is
\ Progress ¢ Network & Decentralized awaited/O-Zones Not
N \ ’ STPs are to be laid Traceable

. *

43

>

T —— DY Colonies where laying Sewer Network in progress

Cumulative Physical Progress of 573 Colonies “Timeline: D .
( Completed- 335, In progress- 238) Timeline: "mber. 24

573 573

573

D569,

S —

Dec&mbermumuiatfva Nos upte Dec 23) April(Cumulative Nos upto Apr 24} December (Cumulative Nos upto Jul 24 ]

® Target ® Achievement




. ParaNo.

A

573 Colonies where laying Sewer Network in progress

Physical Progress of 573 Colonies “Timeline: Dec., 24"

371
B2
78
33 21 08
100% 90-99 % 70-89 % 50-69 % 25-49 % 0-24%
45

QOrder
Para No.
3.3.1

W N b ik

318 Colonies where sewerage network is to be laid along with Decentralized STPs

183 u Feb, 24 July, 24
125

Q0

69 ;
,29 : 50 28 3
11 15 e n; ; o
b % 0 °© i
Work Completed Work under Progress Under Land Acquistion Tender Stage Under Award stage  Undar Estimate Stage  Land yet to ba allotted

stage



] 859 @ *

161 cmsmeswhereNOC is awasted/&«Zone

114 159

“Timeline for 167 Colonies
where NOC is owoited / 0
Zone : 12 rmonths ofter
receipt of NOC but not loter
26 than June, 2024

5 —— lﬁo 4
WI . MO

R —

® Jan, 23 June, 24

ForestLand ASI Land Not feasible Not h‘amablg O Zone

47

Order
ParaNo.
3.3.2

Total JICs : 639

Earlier
558

58 Earlier 81

L R




Capacity in MLD

7
Order
ParaNo.
i oL 332
Progress in 58 non ~feasible JJ Clusters
o Btatus - No. of J) Clusters
1 |Drams to be tapped m sewor line (wotk i prog &5} 12
2 |Drams will be tappoed after commission of proposed sewer netwark in nesrhyy U/ZA ool 14
3 |Drams which can be tapped in to sewerage network by installing lift station z
4 |Feasible sites approved by NMCG for which demand has been raised for funds from NMCG 15
5 |Tapped in STP through major storm water drain/tapping work are in progress 8
8 |Not feasible due to space constraints and multiple outfalls etc. , 3
7__Isite does not exist . 1
Total 58
49
Order
Para No.
3.4
Action Plan prepared and final 1548
consultation with stakeholder. '

is being GNCTD vide notification dated
v 01012024 gave powers of 11

Wﬂ%ﬁ ou . CETPs presently being
“ “Up-gradation completed” — operated and maintained by
CETPs Societies to DJB.
However said Notification has
been quashed by High Court.

35 ‘ Rest 2 CETPs at Narela and
Bawana are to be operated and

225

‘maintained by DSIIDC

.

Narela (DSIIDC) Bawana (DSIIDC) Remaining (11)




B 861

| “7.5.4 Chief Secretary, GNCTD asked Cro, | 2B about the

i Legat opinjon obtained to challenge the
I

g decision in tigher beneh and directed Industries Departme,
i

i

| suitable action immediate v

mit the updated Status of remaining

1
i
i
i
| 755 Chief Secretary, GNCTD refterated that CEO D18 shalf sy,
i
| CETPs from CETPS Societios y next HLC meeting,

|

!

-

-~

34Gv)

lon on 22.06.2023 to Local Bodies, DDA, DuUB & Discoms (BSES/ NBGPL) for
closure / sealing & disconnection of Electricity and Water Supply of all Dyeing units and Jeans / Denim
washing units Operating outside Approved Industrial Areas / Industrial Estates / Redevelopment Areas

* DISCOMS directeg on 22.08.2023 to disconnect all cannections to lilegal units in NC areas,

* Total No. of Dyeing units inspected : 340

* Close down/Sealed/ Disconnection of electricity : Tk
MCD on 08.07.2024, constituted teams consisting of MCD, SDM (Revenue), DPCC, BSES, Delhi Police and

DJB in Nangloi Jat Assembly Consituency, Kirari Assembly Consituency and Meethapur & Badarpur Areag
for sealing of all illegal ind!. units including jeans dyeing units on spotin non-conforming areas.

Chairman, DPCC issued direct

»

52




personally appeared on 02.02.24
18.04.2024 direction:

In report which has been filed by GNCTD, following issues requires fresh filing:
3. Rlegal discharge of Raw sewage by tankers in drains
Full proof in built system for prohibition of iltegal discharge
‘Centralised monitoring system
GPS enabled vehicles for collection for septage
3 numbbers of tankers
-ation of Qty. of septage
2 network in unsewered areas
e of DSTPs

X

is 26,07.2024

wrt said order of Hon'ble NGT .

ttee of § P Garg and Orders dated 21.12.2022 of




to vendors
GPS

Septage regulations),

Allotment of Territorial jurisdiction | Vendors

askod to subm
After receipt of

it areas in h%ch t

‘ €Y are performing,
locations, SaMe will pe g

[ uploaded on DJR
website for iy 1ati )
2. Centrofized Monitoring  System/ nformation to pubtic.

DJB has taken measures hy Conducting meet S wi
Majority of license to HR vehicles- | of existi ¢ 0% Wit owners
d by DP (Only 10-p1)
4 Lack of nd action by DMs and W{arksheps have been with officials of MoHUA, GOy
DJB on sep dumping (As per | With owners of existing licensaq t

ng licensed tractor

*

. ractors to motivate them for
purchasing mechanized vehicles by availing ‘NAMASTE®
scheme for subsidy and low interest rates,

Wt Centralized
Monitoring System pug to
explore other possibilities
by inviting fresh Bids and
find out solution before
Next HLC.

DJB monitored movement of these vehicles for six month§ ending in
December 2023. But following discrepancies were observed: -

1i ‘ ly from one
could monitor movement of the tractors on /-
focigin to another. The Gps movement could not mention whether

starting or ending location is premises of users or drain or any other
area.

i ~ t be ascertained
2. are fitted in the tractors, it could no ‘
fwﬁvs much septage is lifted from users premises and dispose at
designated disposal locations.

i for septage collection
s these tractors do not find bt{smess :
gn?igg rgfgng collecting Malba from res:dent; on payment basis byt
GPS m‘o\faﬁ"ient cannot identify purpose for which purpose tractors are
moving in area.




tHonhie NGT
INCHEING

O 22008

D oshadl comply
04 No 3652001,

D gy ¥
Ates!

willh orgters of

The proposal for enhanced penalties has been notfied by UD
Department.  GNCTD as "Delhi Water Board Septage
Management (Amendment) Regulation. 2024" on 1303.2024

arddey clated

UD Department to

expedite the
issuance of
Notification of
amendment in
Delki Water Board
Septage
Management
Regulations 2018.

UD Department, GNCTD has issued *Delhi Water Board Septage Management (Amendment)
Requlation, 2024" on 13.03.2024 including following amendments in the existing
Regulations:

(a) Penalty for deposit of septage by unauthorized (unlicensed) entities shall be Rs.
50,000/~ plus confiscation of vehicle.

(b) Penalty for disposal of Septage at places other than the designated places by
authorized licenses shall be Rs. 50,000/- per violation.

(c) Penaity on a person who uses the services of unlicensed vendors/vehicles for
discharging the septage shall be Rs. 10,000/~ per violation.

2. An officer not lower than the rank of Naib Tehsildar in DM offices, JE in DJB/I&FC, Sub
Inspector in Delhi Police and Sanitary Inspector in CD shall be competent to impose penalty
Installation of GPS System - Each Vehicle used for transportation of septage shali be
fitted with GPS device and access rights of the movement data shall be given to the Delhi
Jal Board for tracking of such vehicles. :




Delhi Water Board Septage Man

* Necessary action to be tak

agement Regulations 2018 dated
transportation and disposal of waste of septic tanks (Septage),

Sept%sge Managmn@nt Committees headed by concerned District

12.11.2018 for collection

enby DJB, District Magistrates & | acal Bodies

Magistrates

| Total No. of Me@tmqs of S;c:ptago Mamqement Cammnttms he{d o ;5
No. of Vehicles/ Tankers found unauthorizedly discharging septage into Drains ete B4
No. of Vehicles/ Tankers impounded 63
No. of Challans/notices issued 57
Total Amount of Environmental Compensation Imposed (in Lakhs) 17 15 Lakhs
Total Amount of Environmental Compensation received (in Lakhs) 17.19 Lakhs

58

BL74

08
103.22
108.7
8
May, 23 wessscepsowmeon:| 1534

June, 23 SNSRI

Jan, 23
Feb, 23 1
Mar, 23
Apr, 23

) ; §
5 §

June, 22
July, 22 1
Aug, 22

May, 22

1568

July, 23

166.3

w f

“ @ 2 ¥ -

EEEEERERER
g RS S Y - 200
" ¥ . - 150
i on .1 100

i g g g |

. R .«ff B :

i 44 gji : e i 0

8 8 8 T3y -

O g % E & 5§

& 8 3 2 2 2= 3

=== Month wise septage collected/treated (in Cr. Ltrs)  —— Cumulative septage collectad/treatad (in Cr. Ltrs.) (Since 2018)

“196 Vehicles to be reduced to by 150 by Apr., 2024", NOW 172

86 Designated SPS for Collection of Septoge
60




| | 866 P

Decision Taken in gt HLC:

*7.7.3 DDA shall expedite the projects related to restoration & rejuvenation of flood plains of river

Yamuna wd is yet to be submit revised timelines of the projects, and thus needs to be

oval of encroachment from flood plain be taken by DDA on priority basis with
' Dismct Magistrates, and DDA should ensure protectxon to flood plams by

" amgat boumiary of such flood plains
&l

Gamplet&d .
But Garﬁnﬁy damagad pamy &zze to
T

1/03/202
Baansera Approx. 50 Hais nempleze&,
Area s to be developed)




S.No Name of Project Area(Ha) Timeline

Asita West/

4 Yamuna Vatika (Part B) 107 Phase | works Completed

; Within 8 months after completion
1

5 Kalindi Biodiversity Park 15 of NHAI project
Ghat Area (66Ha)
Part A: .
(Qudsia Ghat/ Vasudev Ghat) “TE 30/67/2024

6 Part B: (Surghat) - 186
PartC: EcoTrall s 30/06/2025
Yamuna Bazar 34

S.No - Naiﬁé of ﬁoject | Area(Ha) Timeline
7 Yamuna Vanasthali: 236.5 Phase-I works Completed
| Mayur Natur& Park 397.75
8 Part A 2
2 s 35 3110372026
PartB 182.75
, H{né&n $arovar: - 45
9 P °
| PartB | 30
[Eoo-Tourigmarea 30
1 .
PartB 13

*.}‘;




) Date of reciaimed
Area/ Locshity Demolition Structurss Removed (in acres)
T Yamuna Flood Plam DDA land near Nigam | ] 1. Pucca Structures - 2 Nos,
o1 bodh Ghat {Western bank}. 01/06/2024 | 2. Semi-Pucca Structures - 2 Nos. 0.30
3. Religious Structure ~ 1 No.,
Unauthorised religious  structures i.e. | . | Re-encroachment removal of
02 Baba Shyam & other statue/ Murt at | 00/06/2024 Temple NIL ;
,,,,,,,,,,, , Thokar No. 18 at DDA Land. N N b
Unauthorised  religious  structures e, j
Prachin Shiv Mandir and Guru Gorakh 14/06/2024 Temple Cluster 0.57 :

83 Nath Dhoona Ashram etc. on the
department land at Asita East Thokar no. !
13 to 16 (Eastern Bank), 1

04 Mayur Nature Park 24/06/2024 Cricket ground 10.0
os Kalindi Aviral Part A +Part B { Baansera) 25/06/2024 12 Jhuggies NIL ;
TOTAL 10.87

65

- E— (Nizamuddin West Association Vs Uol)




(Nizamuddin Wéét Association Vs Uol)

125 (90+35) MGD 267 MGD
Being used in Mandatory
Horticutture and Return  Flow in
Lake rejuvenation & Yamuna
Water Bodies elc
70 MGD + 30 MGD
Proposed © Ground water
recharge at DJB Marshy 115,
land near  coronation 51MGD
pillar. Bhatwasa lake, Gap
Jhangirpuri Drain, Total Treated
Sewage .
67
Order
ParaNo.
T ————— ———— Actmﬂ Ptan for 75 MGD
Commissioned “
wwwwwwwwwwwwwwwwwwwwwwwwwwww e e e | Inprogress 75 MGD
¥ ; S, A
: : . CAug. 23" Jun 24
: . §£ . Completed “July, 23 RT May 24 Compieted o7 pec a4¢
8: 20 i i RT: M;ﬁ*{ 24 PT Do 24 "A&}y 24
i i ' PT. Oct.24 PT Dec 24
‘ S
¥ :: :
] o £
! H !
H :* §
N
3 i ¥
! . :
E Pappankalan Nilothi i: Najafgarh : Swjay Laka S’rom NTPC Eco Park Rohini Lake No. 1 Sminiti Van / Lake Okhia Rohini Lake No. 2
e 0 0 L R and nearby areas
from Kondl STP.

08




Y

‘Order
& ParaNo.
- Action Plan for 75 MGD
- Senjay Lake Kondli STP Smiriti Van/Lake ;10 MGD Rohint{ake No.1: 16 MGD
;10 MBD
: 985

100
% o 160
] 91

Physical Progress (%)
&

: e 10,Aug 08,0ct Feb,24 Present
--08,June  10,Aug 06,0ct  Present Status
o : Status

63

 Action Plan for 75 MGD

Rohini lake No.2 : 15 MGD




Action points In our FMP slassifimd into three categories
Mﬁmmmmmz&m
¢ Irnediate Messures R
¢ Lofg-term meesures (within e MM
Review meetings condueted withy sif
regular intervals 1o keep a chack on o




4" MoM
1 edorng MNagafgorh Droin by

Hon'ble LU Governor dwected IHCD To oxplore the solar power generatis
pilars on its Borves to install Solor Porels

il o




T —

Department of
Environment, GNCTD

Delhi Pollution
Control Committes
*
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Annexure-“C”

Comparative Results of Analysis Reports of Water Quality of River Yamuna at Eight locations in
respect of BOD, COD, DO and Faccal Coliform for the month of January, 2023 and July, 2024

|

e

Location — Water Quality Criteria ('C' Class)
COD BOD DO (mg/l) Fecal Coliform

(mg/) (mg/) | Smg/lor more MPN/100ml
3mg/l or less 500(desirable)
2500 {(max permissible)
( in lakh)

Jan, | July,| Jan,| July, Jm,' July, | Jan,2023 | July,
2023 {2024 12023 | 2024 2023 | 2024 ' 2024
24 | 28 |15 25 10 | 94 [ 0002 | 00092

24
42 |36 |65 50 7.1 62 | 0.055 0.016
152 | 112 | 38 | 36 0 0 1 022

108 ] 35 | 42 1 0 081 | 024
156 | 42 | 45 0 0 0.14 0.28
| ' 40 0 0 23 0.35

0 0 17 | 092

37

1.6




Water Quality of Untapped Drains out-falling into River Yamuna
(January, 2023 and July, 2024)

_ Name of Drain TSS (mg/l) COD (mg/1) BOD (mg/)
Jan, July, Jan, July, Jan July,
2023 | 2024 | 2023 | 2024 | 2023 | 2004

100 250 30
120 132 272 140 53 45
124 82 208 244 44 40
132 120 266 212 50 60
112 112 224 292 53 60
136 |- 320 |- 6 |-
124 No Flow | 176 No Flow 58 No Flow
- Observed Observed Observed
68 |65 208|172 0 |35
97 213 224 43 39
186|216 46 |52
176 204 48 55
144 64 52
256 50 |65
272
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